ITEM NO.5 COURT NO.7 SECTION PIL

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Civil) No(s). 309/2003
LAXMI NARAIN MODI Petitioner (s)
VERSUS
UNION OF INDIA & ORS. Respondent (s)

(with appln. (s) for directions and permission to file additional
affidavit and permission to file additional documents and
permission to file rejoinder affidavit and permission to file
submission and office report)

WITH
W.P. (C) No. 330/2001
(With appln. (s) for directions)

W.P. (C) No. 44/2004
(With appln. (s) for directions and exemption from filing O.T.)

W.P.(C) No. 688/2007
(With appln. (s) for stay)

SLP(C) No. 14121/2009
(With Office Report)

Date : 07/11/2014 These matters were called on for hearing today.
CORAM
HON'BLE MR. JUSTICE J. CHELAMESWAR
HON'BLE MR. JUSTICE S.A. BOBDE
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Mr. Pranab Kumar Mullick,Adv.
Ms. Soma Mullick, Adv.

Mr. Narotiam Vyas, Adv.
for Mr. T.R.B Siva Kumar, Adv.

Mr. Raj Panjwani,Sr.Adv.
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Kamini Jaiswal, Adv.
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Mr. V. K. Verma,Adv.
Mr. V. N. Raghupathy, Adv.
Mr. Ashok K. Srivastava,Adv.
Ms. Praveena Gautam,Adv.
UPON hearing the counsel the Court made the following
ORDER

Adjourned by two weeks.

(PRADEEP KUMAR) (INDU BALA KAPUR)
AR-CUM-PS COURT MASTER
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